NOTICE

In absence of Hon’ble Officiating Chairperson all mentioning of Fresh cases/ urgent
listing/ listing of I. A’s etc. be made before Bench of Hon’ble Mr. Justice Jarat Kumar Jain,

Member (Judicial).

By order of Hon’ble Officiating Chairperson

-sd/-
Registrar

NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L. BUILDING., NEAR SCOPE COMPLEX, CGO COMPLEX., NEW DELHI

DAILY CAUSE LIST DATED 02.09.2021 (THURSDAY)

COURT —1I (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial), Hon’ble Mr. V.P. Singh, Member
(Technical) and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical)

For Admission (Fresh Cases)

(Ins) No. 679 of
2021

Limited
Vs.
Girwar Singh Jakhar & Ors.

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Punjab National Bank Ankit Raj Dhiraj Kumar Totala
(Ins) No. 584 of | Vs. Tanya Chib
2021 Ashish Chhawchharia & Ors. Ashish
Chhawchharia-R1
Aditi Deshpande-R3
2. Comp. App. (AT) | SESA Group Employees Provident Fund | Pallav Mongia
(Ins) No. 677 of & Ors.
2021 Vs.
Dewan Housing Finance Corporation
Ltd. & Ors.
3. Comp. App. (AT) | Alpha Corp Development Private Mahima Malhotra Adarsh Kumar Gupta

4. Comp. App. (AT)
(Ins) No. 681 of
2021

Kamlesh Bhavaral Jain & Anr.
Vs.
Abhishek Nagori & Anr.

Kumar Sumit




After the above

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra,
Member (Technical)

For Orders

5. ILA. No. 1792 of PEE AAR EXIM Pvt. Ltd. & Anr. Ajay Bhargava Kanti Mohan Rustagi
2021 in Comp. Vs.
App. (AT) No. 77 | Pankaj Rustagi & Anr.
0f2020

6. ILA. No. 1773 of | Vineet Khosla Deepak khosla Manisha Agarwal
2021 in Comp. Vs. R.P. Agarwal-R1
App. (AT) (Ins) Edelweiss Asset Reconstruction Abhishek Anand-R2
No. 1124-1125 of | Company Ltd. & Ors to R4
2020

7. I.A. No. 1403 Uttarakhand Agriculture Produce Pooja Mahajan Shama Nargis-R1
of 2021 in Marketing Board Zoheb Hossain
Competition Vs. Nisha Kaur Uberoi
App. (AT) No. Competition Commission of India & Adarsh Chamoli-R2
06 0f 2021 & Ors.

I.LA No. 1583 of
2021

For Directions

Through Resolution Professional & Anr.

8. Comp. App. (AT) | IL & FS Financial Services Ltd. R. Sudhinder Charu Tyagi
(Ins) No. 463 of | Vs.
2020 Mahananda Suppliers Ltd.

For Admission (After Notice)

9. Comp. App. (AT) | Magan Swaroop Gattarni Shikhil Suri Rohit Kumar
(Ins) No. 511 of Vs. Shweta Sharma-R1
2021 Rohit Kumar & Anr. Mohd. N. Khan-IRP

Aastha Mehta

10. | Comp. App. (AT) | Anindya Infrastructure Pvt. Ltd. Ajit Singh Nipun Gautam-R1
(Ins) No. 534 of Vs. Anand Sonbhadra-
2021 Subhkamna Buildtech Pvt. Ltd. RP

Through Resolution Professional & Anr.

11. | Comp. App. (AT) | Shalini & Anr. Ajit Singh Nipun Gautam-R1
(Ins) No. 535 of | Vs. Anand Sonbhadra-
2021 Subhkamna Buildtech Pvt. Ltd. RP




02:00 PM

For Hearing

12. | Comp. App (AT) | Axis Nirman and Industries Ltd. & Anr. | Purti Marwaha Abhijit Sinha-R2
No. 175 of 2017 Vs. Jasmine Damkewala
Hotel Birsa Pvt. Ltd. & Ors.

Copy to: -
By order of Hon’ble Officiating Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar



http://www.nclat.nic.in/

